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Petition(s) for Special Leave to Appeal (Crl) No(s).5598/2007

(From the judgenent and order dated 27/07/2007 in CRLMA No.

7554/ 2007 of The HI GH COURT OF GUJARAT AT AHVEDABAD)

Bl LAL NOORM YA SHEI KH Petitioner(s)
VERSUS

STATE OF GUJARAT Respondent ( s)
(Wth appln(s) for bail and office report)

Date: 22/02/2008 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTI CE C. K. THAKKER
HON BLE MR JUSTICE D. K. JAIN
For Petitioner(s) Ms. Kam ni Jai swal , Adv.
For Respondent (s) M . Yashank Adhyaru, Sr. Adv.
Ms. Hemanti ka Wahi, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER

Li st next week.

[ Charanjeet Kaur ] [ Vinod Kul vi
Court Master Court Master

]



